
 

REPORT OF THE DEPARTMENT-RE-
LATED PARLIAMENTARY STANDING 
COMMITTEE   ON   TRANSPORT   AND 

TOURISM 

SHRI BRATIN SENGUPTA (West 
Bengal): Madam. I present the Twenty-fifth 
Report (in English and Hindi) of the 
Department Related Parliamentary Standing 
Committee on Transport and Tourism on 
Demands for Grants (1996-97) of the 
Ministry of Surface Transport. 

ALLOCATION      OF      TIME      FOR 
GOVT.    LEGISLATIVE   AND   OTHER 

BUSINESS 

THE DEPUTY CHAIRMAN: I have to 
inform Members that the Business Advisory 
Committee at its meeting held today allotted 
time for Government Legislative and other 
Business as follows:— 

 

 Business Time Allotted 

1
. 

Consideration and return of the following Bills:—  

 1. The Appropriation (No. 3) Bill, 1996, after it is passed 4 Hours 

 by Lok Sabha. 
2. The Finance (No. 2) Bill, 1996, after it is passed by Lok Sabha. 

(to   be   discussed 
together) 

2
. 

General   Discussion  on  Jammu  and   Kashmir  Budget   for 
1996-97 

 

3
. 

Consideration   and   return   of  the   Jammu   and   Kashmir 1  Hour 

 Appropriation (No. 2) Bill, 19%, after it is passed by Lok (to   be   discussed 

 Sabha. together) 

4
. 

General Discussion on Uttar Pradesh Budget for 1996-97  

5
. 

Consideration    and    return    of    the    Uttar    Pradesh 1 Hour 

 Appropriation (Vote on Account) No. 2 Bill, 1996, after it (To be discussed 

 is passed by Lok Sabha. together) 

SHRIMATI MARGARET ALVA 
(Karnataka): Madam, every day in the papers 
there is one new scam reported against the  
Chief Minister of Bihar. Laloo Prasad Yadav 
is literally running wild with financial 
matters ...(Interruptions)... 

THE DEPUTY CHAIRMAN: Now 
we have Calling Attention. The Bihar 
State Legislature is 
there... (Interruptions)... 

DR. BIPLAB DASGUPTA (West 
Bengal): You cannot discuss it here... 
(Interruptions)... 

SHRIMATI MARGARET ALVA: 
Various scams arc being reported. It is 
sought to be pushed under the 
carpet. ...(Interruptions)... No efforts is 
being made to investigate 
him... .(Interruptions)... 

THE DEPUTY CHAIRMAN: They have a 
State Legislature. Let the matter 
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Time for other Business 
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